
BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

OA. No. 71 of 2021 (SZ) 

 

IN THE MATTER OF:  

Tribunal on its own motion SUO MOTU based on the News Item in The New 

Indian Express Newspaper, dt: 10.02.2021, “Oil leak from titanium factory hits 

Thiruvananthapuram coast, public barred from affected stretch”. News Item in 

The Hindu, dt: 10.02.2021, “Furnace oil from Titanium factory spills in to sea”. 

News Item in Mathrubumi, English edition dt: 10.02.2021, “ Glass furnace pipe 

bursts at Titanium factory in TVM, oil leaked to sea”.  

And 

The Chief Secretary, Government of Kerala,  

Thiruvananthapuram and Ors.       ...Respondent(s) 

 
 

 
 
 

MEMO FILED BY ADV. S. VISHNU – THE COUNSEL FOR THE 10TH 
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BEFORE THE HONOURABLE NATIONAL GREEN TRIBUNAL, 

SOUTHERN ZONE, CHENNAI 

OA. No. 71 of 2021 (SZ) 

IN THE MATTER OF:  

Tribunal on its own motion SUO MOTU based on the News Item in The New 

Indian Express Newspaper, dt: 10.02.2021, “Oil leak from titanium factory hits 

Thiruvananthapuram coast, public barred from affected stretch”. News Item in 

The Hindu, dt: 10.02.2021, “Furnace oil from Titanium factory spills in to sea”. 

News Item in Mathrubumi, English edition dt: 10.02.2021, “ Glass furnace pipe 

bursts at Titanium factory in TVM, oil leaked to sea”.  

And 

The Chief Secretary, Government of Kerala,  

Thiruvananthapuram and Ors.       ...Respondent(s) 

 

MEMO FILED BY ADV. S. VISHNU – THE COUNSEL FOR THE 10TH 

RESPONDENT 

 

1. In compliance with the direction of this Hon’ble Tribunal, the Profit and 

Loss Account for the last five years, i.e., from 2017 is being herewith 

filed. 

2. The memo includes the Profit and Loss Account of the 10th respondent – 

Travancore Titanium Products Ltd for the following financial years; 

a) Profit and Loss for the year ended 31st March, 2017 

b) Profit and Loss for the year ended 31st March, 2018 

c) Profit and Loss for the year ended 31st March, 2019 

d) Profit and Loss for the year ended 31st March, 2020 

e) Profit and Loss for the year ended 31st March, 2021 

 

Dated this the 10th Day of November, 2022 

 

Adv. S. Vishnu 

Counsel for the 10th Respondent 
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Travancore Titanium Products Limited

70th Annual Report 2016-17
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